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( Trtln,/a"on) .. 

Pro,IUOD for DI.orced Muslim Woman 
.., W.kr Boar', 

2428. SHRI ARIF MOHAMMED 
KHAN : Will tbe Minister' of WELFARE 
be pJeased to state : 

(a) wbetb r Wakf Board! in various 
States bad made 80y financial provisioDs for 
the year 1986·87 for maintenance of divorced 
Muslim Women; and 

(b) if so, tbe State-wise details in tbis 
regard and the amount utilised so far out 
of this fund for tbe purpose and tbe number 
of tbe beneficiaries, State-wise ? 

THE MINISTER OF STATE IN TH~ 
MINISTRY OF WELFARE (DR. 
RAJENDRA KUMAR' BAJPAI): (8) and 
(b). The State Wakf Boards of Aodbra 
Pradesh. BIhar (both Sanni and Shia Wakf 
Boards). KarDlltaka, Kera18 9 Kutch. M P., 
Tripura, Andaman and N lcobar Islands. 
PoodlCherry. U.p. (Shia Wakf Board only) 
,nd West Bengal have informed that tbey 
have not made any financial provi,ion for 
the year 1986·87 (or maintenance of dtvorced 
MU51im Women nor aoy fund bas been 
utilised 50 (ar (or this purpo~e. 

Punjab Wakf Board, a composite Wakf 
Board for tbe State! 0' Punjab.. Haryaos, 
part of HImachal Pradesh and the Union 
Territory of Chandigarb bas informed tbat 
a provision of Rs. 80.000 ha§ been made 
in its budget for the year 1986 .. 87 for this 
purpose.. However, no amount bas been 
utilised 10 (ar out of this fund for the 
purpose. 

The Rajasthan Wakf Board hal 
inrormed that it hag made a provh.ion of 
Rs. 1,IS,ooo (or maintenance of Muslim 
Divorced Women and otber charitable 
objects like Scbolarship~ and AI~istance to 
Mosques having no fixed income. However, 
DO amount has so far been utilised out of 
this fund for the maintenance of Divorced 
Mu~1im W('m~n. 

Information;n respect ... f tbe SCate 
Watf Boards of A5~am. Maratbwada. 
Megba'aya. Orilsa, Tamil Nadu. Delbl. 
Lakshadweep, U.P. (Sunnl Wakf Board 
Only) and Dadra and Nqar Hlveli il 

awaited and will be laid 00 tile Table of tbo 
House as 800D II rcctfttd. , 
(&glish] 

CeDtral A.llitaace to NaUoDal Parkl 

2429. SHRIMATI O.K. BHANDAR.I: 
Will tbe Minister of ENVIRONMENT 
AND FORESTS be pleated to state: 

(a) whether Union Government have 
any scheme for giving financial assiltance to 
the Slate G overomeots for eocouraaina 
wild lire coO'Servation 10 the country; 

(b) if 10, tbe delai Is thtreof: 

(c) wbether West BCD,al Government 
have sought any financial 81Sic;tance from .. 
Union Government for the Zoological Park 
at DarjeeUoa; 

(d) if so, U aloo Government's response 
thereto; and 

(e) tbe places where National Parks 
are proposed to be set up during 'be 
Seventb PlaD period in tbe North Eastern 
region of tbe country witb Central 
assistance ? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI BHAJAN LAL) : 
(a) Yes, Sir. 

(b) The Union Government h:u the 
following scbemes for lIvIng financial 
assittance to tbe State Govtrn"nents for 
encouraging wildlife conlervation in tho 
coontry : 

(i) Assistance for dovelopment or 
Saoctuarici. 

(ii) Auiltance for development of 
National Parks. 

(iii) Alaistance ror devflopment of 
Selected Zoo •. 

(iv) Project Tiler 

4Y) AIslstance for captive breedina and 
rebabilitation or endanaered species 
of wild fauna. 

(vi) Aul.tance ror Nature EducatioD 
,ad Interpretation Proafammo.~ 




